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asked for a review of this restriction
as provided in the agreement.

(d) The reply of the British Gov-
ernment is awaited.

Delhi Milk Scheme

( Maharajkumar Vijaya
| Ananda:
*208. { Bhri Hukam Chand
Kachhavaiya:
( Shri Onkar Lal Berwa:

Will the Minister of Food and
Agriculture be pleased to state:

(a) the progress made for convert-
ing Delhi Milk Scheme into a limited
concern in the interest of efficiency
of service;

(b) when the limited concern is
likely to come into being; and

(c) the main details thereof with
particular reference to rights and
privileges of its employees in the new
concern?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) The
N emorandum of Association and Arti-
cles of Association of the proposed
Company have been drafted. Further
steps regarding conversion of the
Delhi Milk Scheme into a Limited
Company are expected to be complet-
ed shortly.

(b) It is not possible to indicate
any specific date but every endeavour
is being made to register the Company
as early as possible.

(¢) Details regarding the proposed
Limited Company are still under con-
gideration. The rights and privileges
of the existing employees of the Delhi
Milk Scheme will not be adversely
affected by the conversion of the
Delhi Milk Scheme into a Company.

Pool-Partaership of Air-India

*209, Dr. L. M. Singhvi: Will the
Minister of Civil Aviation be pleased
to state:

(a) the basis of the pool-partner-
ship of Air-India with other inter-
national airlines; and

(b)  whether the partnership is
operating satisfactorily and with good
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results?

The Minister of Civil Aviation (Shri
Kanungo): (a) The arrangements are
bilateral and are based on recognition
of mutual interests in facing stiff com-
petition from other airlines on routes
in which pool partners are interested.

(b) By and large the objective of
these arrangements is being adequate-
ly served.
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Import of Rice
Shri Narendra Singh
Mahida

Shri Solanki:

Shri Narasimha Reddy:
Shri P. C. Borooah:
Shri P. R. Chakraverti:

*211.

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether Government propose
to import more rice from Burma;

(b) if so, the particulars thereof;
and

(c) whether an agreement to this
effect has been signed with the Gov-
ernment of Burma?





